
11.03.2019                                                                          PRONOUNCEMENT OF JUDGEMENT APPLT.JURISDICTION 

COURT NO. 33
HON'BLE MS. JUSTICE HIMA KOHLI

                     HON'BLE MR. JUSTICE MANOJ KUMAR OHRI
AT 02:15 P.M 

1. CRL.A. 482/2003 HIMMAT SINGH & ORS PRADEEP CHOWDHARY,VIKRANT CHOWDHARY
VS. STATE (GOVT OF NCT) AASHAA TIWARI

HIGH COURT OF DELHI REGISTRAR(LISTING)
08.03.2019


